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the Sarojini Devi Eye Hospital, Hyderabad 
and also demonstrated techniques and 
gave lectures on ophthalmology at the 
All India Institute of Medical Sciences, 
New Delhi and the Pott Graduate Institute 
of Medical Education and Research, 
Chandigarh. An Indian team led by the 
Director of Ophthalmology, Sarojini. Devi 
Eye Hospital, Hyderabad visited USSR 
in November/December 1977 and signed 
a protocol in which surgical correction of 
myopia has been included as one of the 
subjects of mutual interest in which scien­
tific-technical collaboration could be 
carried out between the Sarojini Devi 
E ye Hospital, Hyderabad and the Moscow 
Scientifir Research Laboratory of Experi­
mental and Clinic al Problem* of Eye 
Surgery. Under this Indo-Soviet Progra­
mme of Cooperation in Science and 
Technology there is also scope for training 
Indian Ophthalmologist* in techniques of 
eye surgery and for further visits to India 
by Soviet Specialists.
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, 8367. SHRI L. L. KAPOOR : Wiir 
the Minister of EXTERNAL AFFAIRS 
be pleased to state:

(a) whether Government have any in­
formation of number of Indian citizens 
working abroad in different U.N. agencies 
and private and public organisation and 
with the foreign Government;

(b) what is the average salary per year 
of the post in the rank oi Under Secretary 
and Asstt. Secretary General employed in 
the U.N. organisation and its subsidiaries 
and the other perquisites given to them;

(c) whether this incomc is subject to 
income-tax, if not, the reasons thereof; and

(d) whether Government have any pro­
posal to tax the salary and perquisites of 
such Indian citizens employee! in U.N. 
and its subsidiary agencies. If not, the 
reasons thereof?

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI SAMARENDRA KUNDU) :
(a) According to the latest published 
information, 816 Indians were working, 
in the United Nation* and its various 
agencies in 1975. We do not have infor­
mation regarding the employment o f 
Indian citizens by foreign private and pub­
lic organisation* and Rovernments.

(b) The annual gross salary of the post 
of Under Secretary General employed 
in the U.N. $76,030/- and of an Assistant 
Secretary General employed in U.N. is
$67,430/-.

(c) and (d). The facts are being 
collected.

Appointment of Compnten/InvMti- 
gator*

8368. SHRI MOHAN SINGH TUR : 
SHRI VASANT SATHE :

Will the Minister of PARLIAMENT­
ARY AFFAIRS AND LABOUR be 
pleased to state:

(a) whether according to the rules of 
recruitment and Promotion and the amend­
ments thereto, seniority lists of Computers
and Investigators in the Ministry of Labour 
and the Labour Bureau, Simla have been 
regularly issued quota-wise each year; and

(b) whether Clerks and staff of the D.G.
E. *  T. have been accommodated in the 
posts of Computers/Investigators in the
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Ministry and the Labonr Bureau, Simla 
to the detriment of the interests of Com­
puters and Investigators already working 
in these organisations, whose only avenue 
of promotion is in their own line and ll 
ao, the steps contemplated, if any to rectify 
this unbalance ?

THE MINISTER OF PARLIA­
MENTARY AFFAIRS AND IABOUR 
(SHRI RAVTNDRA VARMA)

(a) Computers In respect of Compu­
ters o f Labour Bureau, the seniority list 
has been issued as per quota maintained 
for the purpose In respect ol Computers 
of the Ministry of 1 abour, the question of 
finalneinft their seniority has been taken up

Jntestigafor( grade II In respect of 
Investigators Grad* II in the Labour 
Bureau, the seniority list has not yet been 
finalised due to Writ Petition filed bv cer­
tain Investigators Grade II m thr Hima­
chal Pradesh High Court In respect of 
Investigators Grade II of the Ministry of 
Labout, the seniority list was finalized 
some time back and is being updated

(b) U D C s /Steno Grade III/L D Cs 
are eligible for appointment as Compu­
ters/Investigators Giade II under the 
Recruitment Rules Computers art also 
eligible for promotion as Investigators 
Grade II under those Rules In view 
of this, the service interests of Computers/ 
Investigators in the Ministry and in the 
Labour Bureau are not jeopanlized
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8370 SHRI HITENDRA DFSAI 
Will the Minuter of COMMUNICATIONS
be pleased to state

(a) how many villages in Guiarat have 
facilities for telephone public call offioec,

(b) what is the target of Government for 
next five years for improving tiro; facilities ?

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI NARHARI PRASAD SUKHDEV 
SAI) (a) 786 village m Gq^nt are 
having tele|mone facJities as on 1-4-1978.




